
IN THE: CEl:NrRAL .ADMINISTRATIVE TRIBUNAL, 
JQ)H PUR BEN:H I JO)HPUR 

o-.te ef order; 23.5.02 
Misc. Application No. 91/2001 

IN 

Or igin-.1 APPlic-.ti<Dn N0. 116/2 001 

K~p-. R~ S/e Dev Bux by caste Gujar, R/o Dar-.wat, Tehsil 

Asind, District Bhilwara, seeking appeintment on the post 

of Br-.nch Post Master in Post Office, Darawat • 

• • • Al?PLICANl'. 

versus 

1. Union of Indi& thrOUgh Secretary, 

••• RES.i?Dl\lDENl'S. 

Nene present for the applicant. 

t1r-. s .K. Vyas, ceunsel for the respondent No. 1 & 2. 

None present for respondent l~o. 3 • 

HON.'BLE MR;.-,JUST--IDE:-io·;p. GARG, Vlll:E: CHAIRMAN. 

HON'BLE MR. A.P. NAGRATH, ADMINISTRATIVE MEMBER. 

ORDER 

BY THE C OUR!'; 

List has been revised. None appears on behalf af 

the applic._nt even -.t the secona call. 

• • 2 •• 



•• 2 •• 

.,__ 
2 • It -.ppe.rs thil.t .ta -.ppl icant w-.s ene of the 

c-.ndid-.tes for -.ppointment to the post of Extr-. 
t I 

Dep-.rtment-.1 Br-.nch Post M-.ster ( EDBP.M, for short ). 

pursu-.nt to the -.dvertisement d-.tea 16.4.99, he w-.s 
t"\ -.nd v 

not selected/from the -.verments m-.de in the O.A., it 

-.ppe-.rs th-.t the respondent No. 3 w-.s -.ppointed to the 

s-.ica post. The -.ppl ica.nt h-.s ch-.llenged the ii.PPOintment 

of Respondent No. 3, who •Pfe•rs tQ h-.ve been m-.de BDBPM 
v 

in the ye-.r 1999. This 0-A .. w-.s filed on 16 :f4~y-)•, 2 001 

-.ncl this -.pplicntion registered -.s M.A. No. 91/2001 h-.s 

t'IIID ye.rs of the -.ppeintment of Respondent N(!). 3. The 

O.A. is hopelessly bcrred by time -.nd hit by the prGvisions 

of section 21 of the Administr.tive Tribuncls 

The Misc. APPlic~tion is dismissed for the 

~ 
( A.P. NAGRATH ) ( 

Adm. Member 
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